HARYANA GOVT GAZ., JUNE 12, 1990

(JYST. 22,1912 SAKA)

(Authorised English Translation)

HARYANA GOVERNMENT

FOREST DEPARTMENT
Notification

The 8" June, 1990

No. S.0. 93/C.A 16/27/S. 29/90. - In exercise of the power conferred by section 29 of the Indian
Forest Act, 1927, and all other powers enabling him in this behalf, the Governor of Haryana hereby

declared the land described in the Schedule below to be protected forests to which the provisions of
Chapter IV of said Act, shall be applicable.

SCHEDULE
District Tehsil Village and H.B. No. Description of field Areain acres
1. 2. 3. 4. 5.
Ambala Kalka Miranpur Bakshiwala 1,3,17, 21, 38, 43, 53, 54, 55, 57, 59, 454
H.B. No. 194 61, 63, 65, 66, 68, 70, 72, 84, 130, 132,

185, 186, 188, 189, 190, 232, 236, 238,
255/1, 255/3, 256, 258/1, 258/3, 267/1,
267/3, 269, 281/1, 281/3, 286, 38/1, 338/3,
372,373, 390, 414, 416, 425, 429, 431,

436, 437,446/438,448/438

V.K. SIBAL,
Secretary to Government Haryana,

Forest Department.



